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alised and other banking companies 
immediately before the issue of de­
monetisation order; and

(b) if so, the details thereof cur­
rency-wise and bank-wise?

THE MINISTER OF STATE IN
t h e  m i n i s t r y  o f  f i n a n c e  (SHRI
ZULFiQUARULLAH): (a) and (b).
The information is being collected and 
will be laid on the Table of the House 
as soon as avallatle.

Impact of Demonetisation of High
Denomination Currency Notes

592. SHRI KANWAR LAL GUPTA:
SHRI CHITTA BASU:
SHRI HITENDRA DESAI;
SHRI P. K. KODIYAN:
SHRI K. LAKKAPPA:
SHRIPRASANNBHAI 

MEHTA:
SHRI AHMED M. PATEL;

Will the Minister of FINANCE be 
pleased to state:

(a) what is the impact of demone­
tization of one thousand rupee notes 
and above;

(b) how many such notes were not 
presented to the Government after the 
demonetization;

(c) what was the reason for demo­
netization of such notes;

(d) do Government propose to de­
monetise the hundred rupee notes; 
and

(e) if not, what specific steps Gov­
ernment propose to take to check the 
tlack money?

THE MINISTER OF STATE IN  
t h e  MINISTRY OF FINANCE (SHRI 
ZULFIQTTAHUIXAH): (a) The im­
pact Of the demonetisation' of high de­
nomination notes is being studied.

(b) The information is oeing collec- 
and will be laid on the Table of the 
House as soon as available.

(c) The demonetisation was aimed 
at stopping the illicit transfer of mo­
ney for financing transcations which 
are harmful to the economy or which 
are for illegal purposes.

(d) Government has no~su^?h propo­
sal under consideration,

(e) Such steps as considered neces­
sary by the Government are already 
being taken and will continue to be 
taken, to check and unearth the black 
money.

Misuse of Import Licences by Firms 
in West Bengal

593. SHRI MOHD. HAYAT ALI: 
Will the Minister of COMMERCE 
AND CIVIL SUPPLIES ANT5 CO­
OPERATION be pleased to state:

(a) the number of firms in West 
Bengal who have misused the import 
licences during 1977 and against whom 
investigations are in progress or have 
been completed;

(b) whether some of these firms in- 
spite of the fact that investigation 
against them are in progress are still 
misusing their import licences; and

(c) if so, the steps Government pro­
pose to take to bring an end to this 
problem?

THE MINISTER OF STATE UST 
THE MINISTRY OF COMMERCE 
&nd CIVIL SUPPLIES AND COOPE­
RATION (SHRI ARIF BEG): (a) 
Complaints against 19 firms in West 
Bengal for alleged misuse of import 
licinces were registered during 1977. 
Out of these 2 cases were closed as 
nothing incriminating wafl found
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against their." Investigations in res­
pect of the remaining 17 cases are in 
progress^ - r. ~

(b) No such case has come to G ov­
ernment’s notice.

(c) Does not arise.
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Persons died and Bodies recoTered of 
Victims of AIR India Jumbo Jet 

Emperor Asiioka’

595. SHRI KACHARULAL HEM- 
RAJ JAIN: Will the Minister of
TOURISM AND CIVIL AVIATION 
be pleased to state:

(a) the number of persons died in 
the Air India boeing crash near Bom­
bay in January, 1978; and

(b) the number of dead bodies re­
covered from the sea? ^

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURU- 
SHOTTAM KAUSHIK): (a) 213
persons died in the air-crash.

(b ) 93 bodies of the victims of the 
air crash have been recovered.

Amount of money in Circulation In 
High Denomination Notes

596. DR. MURLI MANOHAR 
JOSHI: Will the Minister of FIN­
ANCE be pleased to state:

(a) the amount of money in circula­
tion in high denomination notes be­
fore demonetisation in January, 1978;

(b ) the value of notes of each de­
nomination surrendered after the de­
monetisation;

(c) the vsHufe of claims that have 
been accepted by Government; and *

(d) the approximate value of notes 
that have not been surrendered and 
stand cancelled?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI ZULFIQUARULLAH) (a ) At 
the close of business on 16th day of 
January 1978, the number of bank 
notes in circulation was about 12.80 
lakhs of Rs. 1000/- denomination valu­
ed at Rs 128 crores 36300 notes • of 
Rs, 50001- denomination valued at Bs- 
18.15 crores and 346 notes of K*-




